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Open Court 

CENTRAL ADMINISTRATIVE TRIBUNAL 
~~ ALLAHABAD BENCH 

ALLAHABAD 

Origin-.1 A:pplic-.tion Ne -. 1277 of '2000 

( M.A. No. 5923/00 in Diary NE:>. 5.082/00 ) 

Allah«b«a this the 13th ••Y ef November,_ 2000 

Hon'ble Mr.Justice R.R.K. Trivedi, v.c. · 
Hon'bl~ Mr. s, Dayal, Member (A) 

1. Ali H-.s-n, Son of Sri z ,a, J-.fri, resiaent of 
railway qu-.rter Ne.F-208, Mission Read(West 

Railway Coleny), Jhansi. 

2. Al· k Verma, Sen of Sri H.N. Verma, resident of 
railway quarter no.F-209, Mission Ro•• ( West 

1 Railway Colony), Jhcnsi. 

3. Virene'l.ra Kumaz', Son of Sri D.R. An-.n.a., resi ent 
ef House No.804, Nainsg-.rh N.gra, Jhansi. 

A pplic .. n ts 

BJ'.' A&voca:t,e Shri Somesh Khare 

Versus 

1. Union of India through Gener-.1 M..nager, G.M. 
Off ice, Chhiltrapati Shivaj 

Railw•Y, Mumbai. 

2. Divisional Railway~­ 
JHansi. 

Central Railw-y, 

3. Joint Director(Traffic),. Railway, R.D.s.o., 
M.n•k N-.g.r, Lucknow. 

4. Senior Division.l Personal Officer, Central 

Railway, Jh«nsi. 
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Q ~-~ ! ~ (Oral) 

By Hen'ble Mr.Justice R.R.K. Trive«i, v,c, 
_Sy this ortginel cpplication, the 

I 

«ppliq~nts have challengea the 0r~er dated 10.5.00, 

by which cert,in persens have been selected as 

F.ssenger DJiiver frem the caare 0f Senier Gooais 

Driver. The selectien has been challengen on 

variGus grounds an« it has been state0 that it 

was in violation ef Rule 215 cf ~ndian Railway 

Establishment Manual Vol.I. However, the appli­ 

cants have net appr0.chea the higher aothorities 

in the Railways itself, wh0 are competent te 

recress the grievance.of the applicants and set 

right,if any illegality has been committea in the 

selection precess. Consiaering this aspect, we 

dispose of this o.A. with direction to-the 

applicants to file a representation before the 
/' 

respondent no.2-DiVi$iOn«l R•ilw.y Mii.nager,Central 

Railway, Jh•nsi within 3 weeks frem te«ay. If1 

·representction is se file~, the responaent no~2 

shall consider bhe same with re.sanea or er in 

acoo r a nc e with 1-.w, within 3 merrchs , No crier 

a s to C OS ts • 

!- 
Member (~) 

/M.M./ 


